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[FT. . CE-RO/LKO/NH(0)/13/NH-124D/2021 -22/3D]
g fiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3692(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3115(E) Dated:11/07/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (widening /two lane with paved shoulder/ four laning etc.,)
Maintenance, management and operation of NH-124D in the stretch of land from Km. 0.0000 to Km. 54.0480 in the
district of GHAZIPUR in the state of UTTAR PRADESH.

And whereas the substance of the said notification has been published in “Aaj” and “The Times of India”
both dated "17th July, 2025" under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-124D in the stretch of
land from Km. 0.0000 to Km. 54.0480 in the district of GHAZIPUR in the state of UTTAR PRADESH.

State: UTTAR PRADESH District: GHAZIPUR
SI. No. |[Survey/Plot Number|| Type of Land || Nature of Land Area Name of Land
(in Owner/Interested Person
Hectares)
1 2 3 4 5 6
Taluk: Jakhania
Village: Jalalabad
1 4099 Government Barren 0.009|| Barren

2 4219 Private Agricultural 0.0316|| Shivshankar S/O Kunjvihari
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Village: Rampur Patari

3

616

Private

Agricultural

0.0179

Anarasi Devi W/O
Ramananda, Dinanath S/O
Ramananda, Khalifa S/O
Shivjor, Sharifa S/O Shivjor,
Khalifa S/O Shivjor, Sharifa
S/O Shivjor

617

Private

Agricultural

0.0326

Pankaj, Rakesh Putragan
Shobhnath, Usha Devi W/O
Sarvesh, Sriprakash S/O
Kailash, Manoj, Mahavir
Putragan Shyamsundar, Kanti
Devi W/O Rambachan,
Manju Devi W/O Kanta
Yadav, Chanda Devi W/O
Subash, Meena Devi W/O
Harikesh

Village: Amari

5

167

Private

Agricultural

0.013

Rambali S/O Ramhit

Village: Molnapur

6

1

Common

Agricultural/ Nadi
Vesho

0.0469

(Ka) Dukkhu, Sukkhu
Putragan Bishwanath Urf
Vishuni (1) Nadi Vesho

244

Private

Agricultural

0.0108

Vinod Kumar, Vinay Kumar,
Vivek Kumar Putragan
Amarnath, Shahzadi W/O
Amarnath, Isri W/O
Chhangur, Chhedi S/O Chulli,
Naresh S/O Dholan, Buchia
Devi W/O Chulli

247

Private

Agricultural

0.0477

Vinod Kumar, Vinay Kumar,
Vivek Kumar Putragan
Amarnath, Shahzadi W/O
Amarnath, Isri W/O
Chhangur, Chhedi S/O Chulli,
Buchia Devi W/O Chulli,
Ramchander S/O Buddhu

248

Private

Agricultural

0.0571

Ramchandra S/O Buddhu

10

249

Government

Chakmarg

0.003

Chakmarg

11

266

Private

Agricultural

0.0288

Virendra, Dharmendra,
Dhirendra Putragan Subedar,
Patiyan W/O Subedar,
Umashankar S/O Ramjeet

12

267

Government

Chakmarg

0.0105

Chakmarg

13

268

Private

Agricultural

0.0223

Surendra, Vijendra Nath,
Harendra, Shravana Putragan
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Kamla, Prabhavati W/O
Kamla, Upendra S/O
Shyamnath, Smt. Matia Devi
W/O Vijayi, Kaushilya Devi
W/O Chandrama, Chinta
Devi W/O Ramavadh,
Sheshnath, Dinesh Kumar
Putragan Kalpnath, Vijay
Kumar Pandey, Arun Kumar
Pandey Putragan Chaudhi
Pandey

14

296

Government

Naveen Parti

0.014

Naveen Parti

15

302

Government

Rasta

0.0064

Rasta

16

313

Private

Agricultural

0.0843

Kalpanath, Ramavadh,
Amaresh, Kuber Putragan
Ramrup, Girja Devi W/O
Ghumman, Sanjay, Vinod
Putragan Ghumman,
Kavaldhari S/O Shivnath

17

314

Private

Agricultural

0.1201

Sanjay Kumar, Vijay Kumar,
Sachin Kumar, Manoj Kumar
Putragan Bechu, Vimla Devi
W/O Bechu, Manju Devi
W/O Ramjanm, Sanju W/O
Anil, Tersu S/O Baliram,
Babuni S/O Phulchand,
Ramraj S/O Sarup,
Ramvriksh S/O Sarup, Sechu
S/O Baliram

18

315

Private

Agricultural

0.1223

Virendra, Dharmendra,
Dhirendra Putragan Subedar,
Patiyan W/O Subedar,
Premchand S/O Balikaran,
Darpan W/O Shivkumar,
Abhishek S/O Shivkumar,
Umashankar S/O Ramjeet,
Kusum Devi W/O Lauturam,
Nagdu S/O Balikaran,
Rajendra S/O Balikaran,
Lautu S/O Balikaran,
Shivkumar S/O Balikaran

19

422

Government

Nali

0.0016

Nali

20

424

Private

Agricultural

0.3556

Ashok Kumar, Rajkumar
Putragan Dayashankar, Rita
W/O Satish Chandra, Asha
Devi W/O Ramnaresh,
Manjulata W/O Rajanhian,
Manjulata W/O
Shyamnarayan, Bhola S/O
Jaintiprasad
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21

444

Private

Agricultural

0.0168

Ghura, Rajesh Putragan Birju

22

445

Private

Agricultural

0.158

Avinash, Arvind Kumar,
Deepak Kumar Putragan
Naresh, Pooja D/O Naresh,
Ramesh S/O Badan, Rakesh
S/O Mehsh, Rajesh S/O
Mehsh

23

489

Private

Agricultural

0.0341

Kedar S/O Naresh, Ramsurat
S/O Naresh, Shivmurat S/O
Naresh, Subedar S/O Naresh,
Havaldar S/O Naresh

24

491

Private

Agricultural

0.2151

Ashok Kumar, Rajkumar
Putragan Dayashankar, Rita
W/O Satish Chandra, Asha
Devi W/O Ramnaresh,
Manjulata W/O Rajanhian,
Manjulata W/O
Shyamnarayan, Abha Devi
W/O Brijesh Kumar, Bhola
S/O Jaintiprasad

25

493

Private

Agricultural

0.0331

Santosh S/O Munnan, Khedni
W/O Subba, Kajal Devi W/O
Sonu Gupta, Magri S/O
Shriram, Vindhyachal S/O
Rambadan

26

494

Private

Agricultural

0.1344

Surendra S/O Kamala,
Brijendra S/O Kamala,
Harendra S/O Kamala,
Kaushalya Devi W/O
Chandrama Yadav, Dudhnath
Manager Swarth, Ramkaval
Singh Yadav,
Subhashchandra Yadav
Putragan late Dudhnath
Yadav, Pundarik, Siddharth
Putragan Shravan, Manju
W/O Shravan, Sonu Gupta
S/O Jharkhande Gupta,
Dudhnath Educational
Institute Molnapur Jakhanian
Ghazipur Manager Ramkaval
Singh Yadav S/O late
Dudhnath Yadav,
Ramkunwar Singh Yadav S/O
Subba Singh Yadav,
Devendra S/O Ramker

27

505

Private

Agricultural

0.1889

Matru Urf Gulab, Shravan
Kumar Putragan Sudarshan,
Indrarasna Devi W/O
Sudarshan, Indravasi Devi
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W/O Shivpoojan, Girja Devi
W/O Rammurat, Nikki Devi
W/O Harivansh Ram,
Phoolesri Devi W/O Dina,
Murati Devi W/O
Ramchander, Rinku Devi
W/O Harikesh, Sharda Devi
W/O Ramvriksha, Sanjay S/O
Rammurat, Subhash S/O
Rammurat

28

507

Private

Agricultural

0.0171

Kamla Tiwari W/O Kailash,
Ramesh Singh Yadav,
Mahesh Yadav, Dinesh
Yadav Putragan Chandrama,
Kaushilya Devi W/O
Chandrama, Ramvriksh S/O
Mita, Gujiyan Devi W/O
Ramkaran, Virendra S/O
Kamta, Santosh S/O Kamta,
Smt. Kamla Tiwari W/O
Kailash Tiwari

29

508

Government

Chakmarg

0.0553

Chakmarg

30

672

Private

Agricultural

0.1576

(672Sa) Surendra, Vijendra
Nath, Harendra, Shravana
Putragan Kamla, Prabhavati
W/O Kamla, Upendra S/O
Shyamnath, Smt. Matia Devi
W/O Vijayi, Kaushilya Devi
W/O Chandrama, Chinta
Devi W/O Ramavadh,
Sheshnath, Dinesh Kumar
Putragan Kalpnath, Vijay
Kumar Pandey, Arun Kumar
Pandey Putragan Chaudhi
Pandey (672Sa) Smt.
Sahajadi Devi W/O
Amarnath, Pundarika,
Siddhartha Putragan
Shravana, Manju W/O
Shravana

31

674

Private

Agricultural

0.0607

Sarvesh, Rampravesh
Putragan Ramjanm, Prema
W/O Ramjanm, Sharda Devi
W/O Ramyji, Jitendra, Arvind,
Anil Kumar, Santosh
Putragan Ramji, Shivhare S/O
Ramdhari

32

697

Private

Agricultural

0.0668

Sarvesh, Rampravesh
Putragan Ramjanm, Prema
W/O Ramjanm, Sharda Devi
W/O Ramyji, Jitendra, Arvind,
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Anil Kumar, Santosh
Putragan Ramji, Shivhare S/O
Ramdhari

33 699

Private

Agricultural

0.0155

Virendra, Dharmendra,
Dhirendra Putragan Subedar,
Patiyan W/O Subedar,
Umashankar S/O Ramjeet

34 700

Private

Agricultural

0.0025

(700Kha) Vinod Kumar,
Vinay Kumar, Vivek Kumar
Putragan Amarnath, Shahzadi
W/O Amarnath (700Ka)
Ramjanam S/O Satiram

Village: Ramban

35 587

Private

Agricultural

0.1254

Atwariya Devi W/O
Dudhnath, Rajesh, Brijesh,
Avadhesh, Jekesh, Pravesh
Putragan Dudhnath, Ramraj
S/O Singar, Chandradev S/O
Sigar

36 589

Private

Agricultural

0.1502

Devnath S/O Sekha, Harinath
S/O Sekha, Rajnath S/O
Sekha, Ajit Yadav S/O
Harihar Yadav, Anshu Yadav
S/O Harihar Yadav, Lalti
Devi W/O Harihar Yadav

37 590

Government

Barren

0.0161

Barren

38 593

Government

Chakmarg

0.0138

Chakmarg

39 605

Private

Agricultural

0.0133

Ramayan, Janardan Putragan
Suresh

40 606

Private

Agricultural

0.011

Ramayan, Janardan Putragan
Suresh

41 607

Government

Nali

0.0007

Nali

42 609

Private

Agricultural

0.0763

Chander, Mahesh Putragan
Shakkal

43 611

Private

Agricultural

0.0666

Rajai S/O Murat, Ramavadh
S/O Murat, Ashok S/O Murat,
Kanhaiya S/O Murat,
Chandrajeet S/O Murat,
Sanjay S/O Vijay, Ajay S/O
Vijay, Sushila Devi W/O
Vijay, Ramvriksh S/O
Jagroop, Ramker S/O
Jagroop, Harinarayan S/O
Jagroop, Sushila W/O Kedar,
Sunil S/O Kedar, Manish S/O
Kedar, Savita W/O Kedar,
Ashish S/O Kedar
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44

616

Government

Kachhi Sadak

0.0096

Kacchi Sadak

45

802

Private

Agricultural

0.0995

Rajai S/O Murat, Ramavadh
S/O Murat, Ashok S/O Murat,
Kanhaiya S/O Murat,
Chandrajeet S/O Murat,
Sanjay S/O Vijay, Ajay S/O
Vijay, Sushila Devi W/O
Vijay, Ramvriksh S/O
Jagroop, Ramker S/O
Jagroop, Harinarayan S/O
Jagroop, Sushila W/O Kedar,
Sunil S/O Kedar, Manish S/O
Kedar, Savita W/O Kedar,
Ashish S/O Kedar

46

804

Private

Agricultural

0.0087

Vinod, Kesho, Vipin Putragan
Toofani

47

805

Private

Agricultural

0.0544

Nakhdu S/O Dhanni

48

806

Private

Agricultural

0.0144

Tillu Yadav S/O Satiram
Yadav

49

808

Private

Agricultural

0.039

Vishram S/O Jagphal

50

815

Private

Agricultural

0.0382

Ramavatar S/O Kheladi,
Nandlal S/O Kheladi, Munna
S/0 Kheladi, Sechu S/O
Mahesh, Renu Verma W/O
Sanjay Verma, Satyaprakash
S/O Vanshidhar, Shivpujan
S/O Dhanesh, Narendra S/O
Feku, Vinod S/O Feku,
Badmiyan W/O Feku,
Upendra S/O Ramsamuj,
Mahendra S/O Ramsamuj,
Ravindra S/O Ramsamuyj,
Virendra S/O Ramsamuj

Village: Kudnipur

51

1

Common

Agricultural/ Gram
Samaj

0.044

(1MI) Gram Samaaj (1MI)
Upendra, Mahendra,
Ravindra, Virendra Putragan
Ramsamujh, Raghunath S/O
Jhanlu

52

Private

Agricultural

0.0016

Ramvriksh S/O Santu,
Prashansha, Ashish Putragan
Vindhyanchal, Shyamnarayan
S/O Dars, Lachhiram S/O
Sukhi

53

Private

Agricultural

0.0412

Basudev S/O Chandrabali,
Ramdev S/O Chandrabali,
Subhavati Devi W/O
Chandrabali, Harihar S/O
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Punwasi, Malchandra S/O
Punwasi, Mithailal S/O
Punwasi, Panchu S/O
Punwasi
Village: Gaura Khurd
54 119 Government Mukhyamarg 0.0035|[ Mukhyamarg
55 123 Private Agricultural 0.0199|| Sudama, Suresh Putragan
Ramjatan
56 135 Private Agricultural 0.001|| Imirati, Ramaavatar,
Ramprasad Putragan Harinath
57 139 Private Agricultural 0.0201|| Shyambihari, Srikant,
Ramvilas Putragan Mukhram,
Subas S/O Sriram, Tulsi W/O
Sriram
58 147 Private Agricultural 0.0395|| Ramavadh, Avdhesh,
Rajendra Putragan Shankar
59 148 Government Chakmarg 0.013|| Chakmarg
60 149 Private Agricultural 0.1007|| Panchu S/O Shankar
61 153 Private Agricultural 0.005|| Ramkaran S/O Bhorik, Sugai,
Markande Putragan Mahesh
62 64 Government Nalkoop ki Nali 0.0031|| Nalkoop ki Nali
63 76 Private Agricultural 0.0145|| Khurmulli S/O Kaddu,
Radheshyam S/O Ramvijay,
Vinod S/O Khurmulli
64 82 Government Rasta 0.0211|| Rasta
65 83 Government Nali 0.01|| Nali
66 84 Private Agricultural 0.0034|| Ramkaran S/O Bhorik, Sugai,
Markande Putragan Mahesh
67 86 Government Chakmarg 0.0074|| Chakmarg
68 87 Private Agricultural 0.0187|| Sushil S/O Rambadan
Village: Khalilpur
69 158 Private Agricultural 0.024|| Laalta, Subedar, Subba
Putragan Ramdev
Village: Sadat
70 194 Common Agricultural/Awadi 0.008|| (194MI) Krishnamadho S/O
Madhuban, Yugulkishore S/O
Madhuban, Rajkishore S/O
Madhuban, Mahima Yadav
S/O Shivprasad Yadav
(194M1) Bharat ji Varnwal
S/0O late Juggilal, Prithviraj
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Dattak S/O Sukhdev,
Ajaypratap S/O Juggilal,
Sanjaypratap S/O Juggilal,
Krishnakumar S/O Juggilal,
Shashikant S/O Juggilal,
Kaalidas S/O Juggilal,
Bharatji S/O Juggilal,
Arvindkumar S/O
Harishchandra (194 MI)
Awadi

71

194/1743

Private

Agricultural

0.008

Lalji, Srikant, Shashikant
Putragan Sadho, Sitaram S/O
Shivmurat, Mamta Devi W/O
Maniram, Satendra Kumar
Naba. age 13 years, Ritesh
Naba. age 12 years Putragan
Maniram C/O Mata Mamta
Devi, Khedu S/O Kishore,
Madho S/O Kishore,
Angadkumar S/O Mohan C/O
Maniram, Rajendra S/O
Lautan, Mahendra S/O
Lautan, Manoj S/O Shiu,
Yogendra Prasad S/O Shiu

Village: Deva

72

160

Private

Agricultural

0.025

Kishun S/O Ganpat

Village: Padumpur

73

76

Private

Agricultural

0.039

Lalta, Subba, Subedar
Putragan Ramdev

Village: Tirchi

74

224

Private

Agricultural

0.0002

Parvati, Ramnivas Putragan
Mabhatim

Village: Chauja Khas

75

189/288

Government

Naveen Parti

0.006

Naveen Parti

76

263

Private

Agricultural

0.023

Prakash, Shivnath, Harivansh,
Baijnath Putragan Kharbhan,
Harendra S/O Brijbhan,
Narendra S/O Brijbhan,
Suman Devi W/O Brijbhan,
Rajnu S/O Ghamdi, Lalchand
S/O Ghamdi

Village: Gaura Namjad Lalapur

77

192

Government

Pokhari

0.002

Pokhari

Village: J

akhania Govind

78

189

Private

Agricultural

0.005

(189) Ramkishun S/O
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Dukkhi, Kamlesh S/O
Ramkaran, Akhilesh S/O
Ramkaran, Sudhir S/O
Ramkaran, Sharda Devi W/O
Ramkaran (189MI) Brijesh
Kumar S/O Indradev, Manish
Kumar S/O Indra Dev, Manoj
Kumar S/O Indra Dev Ram,
Radha Devi W/O Indradev,
Radha Devi W/O Indradev,
Sanoj S/O Indradev

Village: Dharhamir

79 109 Private Agricultural 0.0042|| Inermal, Nirmal Putragan
Kuber
Village: Brindavan
80 502 Private Agricultural 0.012|[ Prabhunath, Santosh,
Mantosh Putragan Pujan,
Shivakumari W/O Pujan
Village: Gaura Khaas
81 134 Private Agricultural 0.0126|| Ranjana Devi W/O Yogendra
Yadav, Ramashankar S/O
Rajpati, Samarjian Urf
Ramjaddi S/O Kanta,
Balkishun S/O Dhodhai,
Ramkishun S/O Dhodhai,
Omprakash S/O Dhodhai
Village: Shahpur Bahor ray
82 16 Private Agricultural 0.0032|| Rambachan, Sanjay,
Premchand Putragan Ghurhu,
Subash S/O Murahu
83 22 Private Agricultural 0.0054|| Jagdish, Kailash Putragan
Shivpujan
84 33 Private Agricultural 0.0172|| Ramvriksha S/O Rupchand
85 36 Private Agricultural 0.0269|| Ramvriksha S/O Santu,
Prashansa, Ashish Putragan
Vindhyachal, Lachiram S/O
Sukkhi
86 41 Private Agricultural 0.0402|| Shivnath, Srinath Putragan
Sakharaj
87 97 Private Agricultural 0.0155|| Shivnath, Srinath Putragan
Sakharaj
Village: Dora
88 1232 Private Agricultural 0.007|| Smt. Bala Devi W/O Supari

Lal, Basdev S/O Vishwanath,
Mahatim S/O Vishwanath,
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Ramdev S/O Vishwanath,
Pappu S/O Vishwanath,
Achhelal S/O Baldev,
Bachchelal S/O Baldev,
Soparilal S/O Baldev,
Sudarshan S/O Lakhram,
Mohan S/O Shrikishun,
Shivmurat S/O Devnarayan,
Batasi S/O Pannuram, Atwari
S/O Bechan Urf Jhagroo,
Shanti W/O Shambhunath,
Kamala Devi W/O
Ramlakhan, Rambali S/O
Ramnath

89

1233

Private

Agricultural

0.154

(1233MI) Pramod, Ashok
Putragan Parmanand,
Rajendra, Mahendra,
Jaiprakash, Sanjay Kumar
Putragan Vashishtha, Anil
Kumar S/O Rammurthy,
Ramashray S/O Shivnath,
Tribhuvan S/O Shivpojan,
Triloki S/O Shivpoojan,
Tripurari S/O Shivpoojan,
Ramananda S/O Parasottam,
Rajendra S/O
Vashishthanarayan,
Mahendra S/O
Vashishthanarayan,
Jayaprakash S/O
Vashisthanarayan, Sanjay S/O
Vashisthanarayan (1233MI)
Smt. Bala Devi W/O Supari
Lal, Basdev S/O Bishwanath,
Mahatim S/O Bishwanath,
Ramdev S/O Bishwanath,
Pappu S/O Bishwanath,
Achchelal S/O Baldev,
Bachelal S/O Baldev,
Soparilal S/O Baldev,
Sudarshan S/O Lakhram,
Mohan S/O Shrikishun,
Shivmurat S/O Devnarayan,
Batasi S/O Pannuram, Atwari
S/O Bechan Urf Jhagru,
Shanti W/O Shambhunath,
Kamala Devi W/O
Ramlakhan, Rambali S/O
Ramnath

Taluk: Saidpur

Village: Pahai

90

529

Government

Naveen Parti

0.019

Naveen Parti
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Village: Nandraul

91

15

Private

Agricultural

0.015

Antu S/O Jagardev,
Balkishun S/O Jokhan

92

27

Private

Agricultural

0.006

Girdhari S/O Bechan, Tetri
S/O Janardan, Manoj Kumar
S/O Ramdhari, Ramkrit S/O
Mutur, Ramjanm S/O
Janardan, Ramdular S/O
Musafir, Ramvriksh S/O
Mutur, Sidhari S/O Bechan,
Sudarshan S/O Kumer,
Sechani Devi W/O Musafir

93

28

Private

Agricultural

0.0244

Bablu, Govindar, Murahu
Putragan Harihar, Dumati
W/O Harihar, Dudhnath,
Ramraj Putragan Nather,
Durgavati Devi W/O
Shivpujan, Guddu, Ghirdhari
Putragan Shivpujn

94

94

Private

Agricultural

0.0192

Shweta W/O Ganesh, Kamla
S/O Algu, Komal S/O Saltu,
Paras S/O Shankar, Bechu
S/O Shivpujan, Rampati S/O
Algu

Village: N

arayanpur Kakrahi

95

364

Private

Agricultural

0.0215

Ramayan S/O Rammurat,
Ramavatar S/O Rammurat,
Rajesh S/O Murli, Dinesh
S/O Murli, Mukesh S/O
Murli, Rakesh S/O Murli,
Krishnavati Devi W/O Murli,
Kamlesh S/O Ramdhani,
Nandlal S/O Umashankar,
Nandkishore S/O Jain,
Musafir, Havaldar, Tehsildar,
Harilal Putragan Parshuram,
Kiran S/O Gopal

Taluk: K

asimabad

Village: Kanshari

96

499

Private

Agricultural

0.0191

Mahendra Nath, Bajranji
Putragan Chandradhari,
Manbha Devi W/O Jagdish,
Subhash, Kanta, Shivpujan
Putragan Vidan, Sharad
Chand S/O Ghurhu, Janath
S/O Budhu, Ministry of Road
Transport and Highways,
Government of India, Lallan,
Lalji Putragan Ramanand,
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Faujdar Ram S/O Roopchand,
Nandlalram S/O Roopchand,
Dhanpat S/O Muneshwar,
Janath S/O Muneshwar, Sirju
S/O Muneshwar, Ajay S/O
Ghurhu, Ajit S/O Ghurhu,
Kiran S/O Rajesh, Jitendra
S/O Rajesh, Rajat S/O
Rajesh, Shivsharan S/O
Ghurhu, Amarnath Yadav
S/O Sirju Yadav, Ramavati
Devi W/O Sirju Yadav,
Havaldar Singh Yadav S/O
Sirju Yadav, Matiya Devi
W/O Harinath Yadav,
Manisha Yadav D/O
Premchand Yadav, Moni
Yadav D/O Prem Chandra
Yadav, Suvash S/O Vidan,
Ram Sharikh Yadav S/O
Harinath, Lalji Yadav S/O
Harinath Yadav, Manjit Singh
S/O Subedar Singh, Lalta S/O
Ghurhu, Champadevi W/O
Surendra, Harihar S/O
Sangram, Radheshyam S/O
Ramdhani, Ramjanm S/O
Ramvriksh, Ramchander S/O
Nanhu, Rajkumar S/O
Musafir, Shivkumar S/O
Musafir, Shailesh S/O
Avadhesh, Vaijnath S/O
Buddhu, Ramchander S/O
Montichand, Smt. Bhulri
W/O Roopchand, Sanjeev Rai
S/O Chandrika, Shri Krishna
Rai S/O Chandrika, Vimla
Devi W/O Chandrika,
Rabindra S/O Ramkaran,
Nagendra S/O Ramkaran,
Smt. Atwari Devi W/O
Indradev, Ramjanam S/O
Rambriksh, Ramnarayan S/O
Rambriksh, Vimal Prakash
S/O Radhamohan, Ramsaran
S/O Chandradhar, Smt. Dulari
Devi W/O Bhoja Yadav,
Jagdish S/O Chandradhari,
Jayaram S/O Ramkisun,
Bharath S/O Ramkisun,
Ramraj Singh S/O Ramnaresh
Singh, Bharat S/O Parsottam,
Ramanand S/O Chandradev,
Sadanand S/O Chandradev,
Phulesari W/O Girdhari,
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Subhavati Devi W/O
Subhash, Reshma Devi W/O
Rampravesh

Village: Kabirpur

97 48 Private Agricultural 0.0033|| Arvind, Mahendra, Sudama
Putragan Bhola

Village: Bhojapur

98 2864 Private Agricultural 0.0014|| Kailash, Omprakash,
Ramvilash, Sanjay Putragan
Devchand, Kapildev S/O
Narayan, Rambachan S/O
Narayan, Gama S/O Narayan,
Gorakhnath S/O Narayan,
Shivchand S/O Narayan

Village: Gaheli Basrikpur

99 1217 Private Agricultural 0.3115|| Jairam, Ramlakhan,
Ramlagan Putragan Phulesar

Total 4.1751
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SHAIKH AMINKHAN, Director
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